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resent matter has been taken up through video conferend ing hosted by Mrs Pallavl Sharma, Reader
of this Court in terms of office Order No 24/DHC/2020 dated 13.07,2020 passed by the Hon'ble High

Court of Delhi and subsequent office Order No. Power/Gaz. /RADC/2020/E-6836-6919 dated
14,07.2020 passed by Ld. District & Sessions Judge (PC Act) (CBI), RADC, New Delhi

Part final arguments heard

On reguest, put up for further final arguments, on 06.08.2020. The time of the next video

e

(Anurag Sain)
Special Judge

conference meeting shall be communicated later on
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